
:

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. r7O3/(
CA No.

| 12017

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEI\{BER (J)

SHRI V. NALLASENAPATHY
MEIUBER (T)

AT'IENDENCE-CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TzuBUNAL ON I2.O1.2018

NAME OF THE PARTIES: Bhushan C Chintanvis
v/s

Kumar Builders Mumbai Realty Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2O16

S. No. NAME DESIGNATION SIGNATURE

ORDER

CP 1703/I&BP/NCLT/MB/MATV2O17

None present. List this matter on 29.1.2018.

sd/- sd/-

V. NALLASENAPATHY
Member (Technical)

B,S.V. PRAKASH KUMAR
Member (Judicial)


